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{(v) Hxpeditious resolution of issues relating to Hnvironmental and
forest clearances for facilitating early completion of generation
projects.

{¢c) The generation targets are fixed on year to vear basis and not on
Plan basis. The generation target for 2012-13, 2013-14 and 2014-15 are as
under:

Year Target Achievement % of Target
(BU) (BU)

Twelfth Plan

2012-2013 930.000 912.057 98.1

2013-2014 975.000 967.150 99.2

2014-2015 1023.000 — —

2014-2015 (April-January 15)* 853.758 880.681 103.2

* Provisional

Contract for transmission network

1217. SHRI SALIM ANSARI: Will the Minister of POWER be pleased to state:

{a) whether the Power Grid Corporation of India Limited (PGCIL) plans to
award orders to private players for green projects involving of laying of a transmission
network to carry out 25,000 MW to 30,000 MW of clean energy from renewable
sources;

{(b) if so, the details of the procedure followed in selecting private players along
with the names of companies and the amount of contract being given to each one of
them;

{¢) whether some of the compames selected for placing orders have tainted
track record; and

{d) if so, the details thereof and the reasons for according contracts to such
tainted companies?

THE MINISTER OF STATE OF THE MINISTRY OF POWER
(SHRIPIYUSH GOYAL): (a) and (b) In order to facilitate grid integration of renewable
generation capacity in Twelfth Plan, a comprehensive transmission plan comprising
intra-State and inter-State transmission system strengthening has been identified as a
part of “Green Energy Corridors” project. POWERGRID is implementing a part of
the inter-State Transmission Strengthening scheme (ISTS).
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The ISTS 1is proposed to be implemented by POWERGRID through funding
assistance from KfW, Germany in line with the procurement guidelines of the funding
agency, KfW. The bids for various categories of packages have been invited/would be
invited on International Competitive Bidding (ICB) basis under e-procurement route
and the bidders are selected on the basis of the evaluation criteria specified in the
bidding documents. Therefore, the Contracts to be placed on any bidder, be it public
sector or private sector entity are on the basis of competitive and transparent bidding

process.

Further, prior concurrence of the funding agency, KfW, is also obtained at various
stages of tendering activities wiz. finalization of bidding documents and publication
of Invitation for Bids (IFB), Evaluation of bids and Award of Contract. Presently, the
tenders for various packages have been/would be invited under ICB process and bids
for some of the packages are under evaluation. Award of Contracts would be placed

progressively from March, 2015 onwards.
{c) and (d) Do not arise.

Progress of power projects

1218. SHRI P BHATTACHARYA:
SHRIMATT AMBIKA SONI:

Will the Minister of POWER be pleased to state:

{a) whether all the power projects during the current Five Year Plan are being
implemented as per the schedule fixed for the private companies in all parts of the

country;

(b) how many power projects have been given to private companies in the
country including West Bengal; and

{c) what is the time schedule fixed for completion of these power projects?

THE MINISTER OF STATE OF THE MINISTRY OF POWER
{(SHRI PIYUSH GOYAL ): (a) to (¢) 55 thermal power projects and 14 hydro power
projects have been given to private companies in the country during the Twelfth Five
Year Plan. Out of these, one thermal power project is 1n West Bengal. The State-
wise and project-wise details of commissioned projects/units and original/anticipated
schedule of the balance projects/units is given in Statement-I for thermal projects and
Statement-II for hydro projects.



